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PENSION FUND REGULATORY AND DEVELOPMENT AUTHORITY

U P s Assured

UniFied Payout for
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UNIFIED PENSION SCHEME (UPS)

The information contained in this presentation is for illustrative,
informational and educational purposes only. In case of any conflict
or ambiguity, the prescriptions as contained in the relevant Act,
Regulations and Notifications shall prevail.




‘ Genesis -Unified Pension Scheme

The Government of India, in pursuit of pension reform , introduced NPS for CG employee w.e.
01/01/2004, it replaced the defined benefit with a defined contribution system to promote long
term financial sustainability.

In the course of NPS implementation, various Central and SG stakeholders noted the need:

Inflation
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S{&l Unified Pension Scheme (UPS) and its applicability

= UPS is an option under the NPS for CG employees and is effective from 1%t April, 2025.
It provides assured pay-out.

= Applicability:
.. An existing CG employee covered under NPS, as on April 1%, 2025.
> New recruit who joins CG service on or after April 1%, 2025,

. A CG employee covered under NPS and superannuated or voluntarily retired or
retired under FR 56 (J) on or before March 31, 2025 and is eligible for UPS or their
legally wedded spouse as on date of superannuation/retirement, in case of demise.

2. One Time One Way Switch facility from UPS to NPS

= Timelines to exercise UPS Option:
= 30%" November 2025 (existing employees/retirees to claim benefits)

= 30 days from joining (new recruits).

Pension Fund Regulatory and Development Authority
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d Enrolment and availing the benefits - under UPS

* An employee can exercise the option to enroll under UPS in the following
manner-

(a) New recruit opted UPS, Al Form through online or to DDO.
(b) Migration from NPS to UPS, A2 Form to be submitted online or to DDO

« Failing to exercise UPS option within prescribed timelines, shall be deemed to
have opted to continue under NPS without UPS option.

* Once UPS option exercised, NPS corpus of employees, will be transferred to
the employee’s individual corpus under the UPS.

* One Time One Way Switch from UPS to NPS will be available to UPS
Subscribers as per UPS Rules.

Pension Fund Regulatory and Development Authority
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pRdaOne Time One Way switch facility from UPS to

Govt. introduced One Time One Way switch from UPS to NPS, to provide flexibility to subscribers to
exercise their choice:

(1) UPS subscriber shall have a onetime switch facility option for reverting to NPS at any time during the
service of the subscriber, but not later than:

(i) twelve months prior to the date of superannuation;
(ii) three months prior to the deemed date of voluntary retirement;
(iii) at the time of resignation or compulsory retirement under 56(J), which is not a penalty:
(2). Switch facility not be applicable in cases:
a. where departmental /judicial proceedings are pending or contemplated against the subscriber.
b. removal or dismissal or compulsory retirement from service as a penalty.
(3) In case, the switch facility is availed by the subscriber as above:
(i) Employer contribution @ 14% (fourteen per cent) for the period covered under UPS.
(ii) Future contributions of employer @14 %, as per the provisions of the CCS (INPS) Rules, 2021.
(iii) Provisions of PFRDA (Exits and Withdrawals under NPS ) Regulations, 2015 shall apply.
(

iv) Subscribers will not be eligible for assured payout and other benefits under the UPS.
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S{K@: Contributions, Pool corpus and Implications

* The contribution of employees will be 10% of (basic pay + DA) and matching contribution by
employer, will be credited to (the erstwhile NPS PRAN tagged to UPS), employee’s individual
corpus every month.

* An estimated 8.5% contribution (basic pay + DA) by Central Govt in pool corpus on an aggregate
basis.

* The UPS, being a ‘fund-based” system, relies on the regular and timely accumulation and its
investment, for assured payout to the employees.

Investment choice to subscriber under UPS

* Investment choice under UPS : Default pattern, 100% G-sec, LC-50 and LC-25.

» Option to change the choice of pension fund once in FY and investment choice twice in FY .

* Default pattern’ of investment will prevail in case such option not exercised by subscriber.

Pension Fund Regulatory and Development Authority
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Benchmark Corpus (BC)
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It is a corpus based on which payout under UPS is calculated

Transparently visible to subscriber online as well as in the SOT in the CRA system
Value of Benchmark corpus is based on:

Timely & regular contribution (employer and employee in the individual account)

Contributions received prior to 1.4.2025, shall be considered as and when they have been
received and be valued on default pattern.

Investment as per NAV of default pattern.

In case of missing contributions, NAV of the last day of the month in which contribution
was to be received, shall apply
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F:’[&' Individual Corpus (IC)

Actual Value of corpus based on:

* Investment choice made by subscriber.

» Contribution as and when received.

 Partial withdrawals will reduce the IC

* Voluntary contributions will be added to the IC

« Contributions for the period before the commencement of the qualifying service under
CG shall be added to the IC

* If the IC< BC, admissible payout shall be proportionately reduced, unless the shorttall
is replenished.

* If the IC >BC, the excess will be transferred to subscriber & full assured payout will be
made.
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UPS benefits shall be available only in the following cases:

Eligibility to receive Benefits under UPS

* in case of an employee superannuating after qualifying service of ten years, from the date of
superannuation;

* in case of the Government retiring an employee under the provisions of FR 56 (j) (which is not a
penalty under Central Civil Services (Classification, Control and Appeal) Rules, 1965) from the date of
such retirement; and

* in case of voluntary retirement after a minimum qualifying service period of 20 years, from the date
such employee would have superannuated, if the service period had continued to superannuation.

* Notwithstanding enrolment of an employee in the UPS option under NPS, such option shall cease to
apply in case of a UPS Subscriber who has been removed or dismissed from service or who has
resigned his services.

Qualifying Service

Qualifying service shall be the completed months for which UPS subscriber has rendered regular services
under the Central Government, determined by the Head of Office, where such subscriber was employed
at the time of superannuation or retirement and in terms of Regulation 13 of the PFRDA
(Operationalisation of Unified Pension Scheme under National Pension System) Regulations, 2025.

Pension Fund Regulatory and Development Authority



5{& Qualifying Service to receive Benefits under UPS

Qualifying Service (in terms of Regulation 13 of the PFRDA (Operationalization of Unified Pension
Scheme under National Pension System) Regulations, 2025)

It will commence from:
» Date of joining the NPS for Central Government employees joining service before 1.4.2025

» Date of joining UPS for Central Government employees joining service after 1.4.2025

The end date of Qualifying service shall be the date of superannuation or retirement, as the case may be.

* Qualifying service shall be the completed months for which UPS subscriber has rendered regular
services under the Central Government.

* This shall be determined by the Head of Office where such subscriber was employed at the time of
superannuation or retirement and.

« [If Q<120 months, no UPS benefits
* If Q>120 months but <300 months, proportionate assured payouts
« If Q=>300 months, full assured payouts
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Various Benefits available under UPS -
(To Subscribers retiring on or after 01.04.2025)

Lump Sum Payment in addition to gratuity

Lump sum payment equivalent to 10% or 1/10th of last drawn basic pay (incl. NPA, if applicable) + DA for every
completed six months of qualifying service.

This lump sum payment will not affect the quantum of assured payout.

Will be allowed on the date of superannuation or voluntary retirement or retirement under Fundamental Rules 56(j)

Assured Payout will be @50% of 12 monthly average basic pay, immediately prior to superannuation. Assured
payout is payable after a minimum 25 years of qualifying service
In case of lesser qualifying service period, proportionate payout would be admissible

Minimum Guaranteed Payout of Rs. 10,000 per month shall be assured in case superannuation is after ten years or
more of qualifying service .

» If the IC >BC, the excess will be transferred to subscriber

Final Withdrawal (FW): Voluntary withdrawal of up to 60% of corpus in PRAN (IC or BC, whichever is lower) is
allowed.

Admissible Payout: assured payout shall be proportionately reduced, if IC <BC and/or final withdrawal made
Option to replenish the shortfall in BC is available

Family Payout will be @60% of the payout to legally wedded spouse as on date of superannuation/retirement .

Dearness Relief will be available on the admissible payout and family payout, as the case may be.

Pension Fund Regulatory and Development Authority
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Various Benefits available under UPS
(To Subscribers retired on or before 31.3.2025)

Lump Sum Payment

Lump sum payment equivalent to 10% or 1/10th of last drawn basic pay (incl. NPA, if applicable) +
DA for every completed six months of qualifying service.

This lump sum payment will not affect the quantum of assured payout.

Will be allowed on the date of superannuation or voluntary retirement or retirement under
Fundamental Rules 56

Monthly Top up, is payable which is the Difference of the admissible payout and the applicable
representative annuity amount for such person computed under this regulation.

Monthly Top up shall be computed utilising such percentage of the individual corpus under NPS
Tier I annuitized at the time of exit from NPS.

Computation of representative annuity amount for such person shall be based on the annuity rate
declared by the Authority

Family Payout will be @60% of the top-up amount admissible to the deceased subscriber, to legally
wedded spouse as on date of superannuation/retirement .

Dearness Relief will be available on the admissible payout and family payout, as the case may be.

Arrears for the past period will be paid along with simple interest as per Public Provident Fund
rates.

Pension Fund Regulatory and Development Authority




./

5{@ Benefits in case of In service Death

1. The CG employees who opt for UPS shall also be eligible for option for availing benefits
under UPS or the CCS (Pension) Rules, 2021 or the CSS (Extraordinary Pension) Rules, 2023
in the event of death during service or his discharge on the ground of invalidation or
disablement.

2. Every CG employee who opts for UPS shall, at the time of joining Govt. service/migration,
shall exercise the above option in Form 1.

3. Where a Govt. servant who did not exercise an option and dies before completion of service
of fifteen years, his family will be granted family pension in accordance with the provisions

of the CCS (Pension) Rules, 2021 or the CCS(Extraordinary Pension) Rules, 2023, as the case
may be, as a default option.

4. For the purpose of providing these benefits, the Government contribution and returns
thereon in the accumulated pension corpus of the Govt. servant shall be transferred to
Government account. The remaining accumulated pension corpus shall be paid in  lump a
sum to the nominee or legal heir of the subscriber. ror

Adobe Acrobz
Document
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;{& Benefits in case of Resignation/Removal or
Dismissal from Service

In case of a UPS Subscriber who has been removed or dismissed from service or who has
resigned his services(without utilizing switch option), as per UPS Rules, the entire Individual
Corpus shall be paid in lump sum.

Benefits in case of Compulsory Retirement as a Penalty

* In case of a UPS Subscriber who has been compulsory retired as penalty, the subscriber shall
be eligible for benefits as per UPS Rules, at a rate not less than two thirds and not more than
full admissible payout to him out of the individual corpus under the Unified Pension Scheme.

* Rate to be decided by authority competent to impose such penalty

Taxation for UPS

Final Withdrawal- Tax Free * Excess of IC Over BC - upto 60% Tax Free

Lump Sum Payment - Tax Free ¢ Payout - Taxed as per Income Slab
Partial Withdrawal - Tax Free  Deductions for Contribution - Same as NPS
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Sr‘&, Final Withdrawal (FW) under UPS

* Final Withdrawal Percentage:

(i) FW can be availed by the UPS Subscriber or the legally wedded spouse, as the case may
be.

(i) Can withdraw an amount upto sixty percent of the individual corpus or benchmark
corpus, whichever is lower

(iii) As on the date of :

A/

% superannuation or

A/

% voluntary retirement or

/

% retirement under Fundamental Rules 56 as may be applicable

(iv)subject to proportionate reduction in the assured payout payable to such UPS Subscriber.

Pension Fund Regulatory and Development Authority




;{& Partial Withdrawals - UPS

* Partial withdrawal from individual corpus is allowed after completion of a lock-in
period of 3 years from the date of enrolment under UPS or NPS whichever is earlier, up

to a maximum of 3 times in total including the number of partial withdrawals made under
NPS.

* Such withdrawals shall be for a maximum of 25% of the own contributions (excluding
accretion thereon) made by the Subscriber, as on the date of application for withdrawal.

* Such withdrawal request is allowed for causes as mentioned in Regulation 18 of the
PFRDA (Operationalisation of UPS under NPS) Regulations, 2015 and subject to
conditions thereof. The grounds for such partial withdrawal are like

4

L)

L)

» for higher education of children,

marriage of Children,

purchase or construction of house,

treatment of illness, medical and incidental expenses arising out of the disability
or incapacitation

% Skill development

e

<

e

<

J
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« If the IC< BC, on account of partial withdrawal, admissible payout shall be proportionately
reduced, unless the shortfall is replenished.

Pension Fund Regulatory and Development Authority
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What benefits available and When payable under
UPS to subscriber/Spouse (Past Retirees)

Type of Benefit UPS subscriber who superannuated/retired on or before 31/03/2025
By spouse By spouse
By subscriber (deceased subscriber already availed (deceased subscriber not
benefits) availed benefits)
Claim Forms B2 B4 B6
Lumpsum  payout|Upon submission of claim form and [ Not applicable Upon submission of claim

(1/10t™ of last drawn
basic pay + DA) for
every completed 06
months

its authorization by PAO, payable as
on date of
superannuation/retirement, along
with interest.

form and its authorization by
PAO, payable as on date of
superannuation/retirement,
along with interest.

Final withdrawal | Not applicable, as already settled|Not applicable, as already settled under [Not applicable, as already

amount (maximum |under NPS. NPS. settled under NPS.

60% of IC or BC,

whichever is lower)

Monthly Top-up [ Upon submission of claim form and [ Upon submission of claim form and its|Upon submission of claim

amount  (including|its authorization by PAO, payable |authorization by PAO, Monthly Family |form and its authorization by

DR) immediately after date of [ Pay-out (60 % of top-up amount payable | PAO, Monthly Family Pay-
superannuation/retirement, along|to subscriber), payable immediately|out (60 % of top-up amount

with arear and interest.

after demise of subscriber.

Adjustment of excess monthly top up
paid for subscriber upto the date of
commencement of family payout, if any,
shall be made

payable  to  subscriber),
payable immediately after
demise of subscriber.

Arrears upto date of
commencement of Family
Payout (including arrears of
monthly top wup payout
payable to subscriber)

Unified
Pension
Scheme

Payout for
Government
Employees
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What benefits available and When payable under UPS to subscriber/Spouse

Type of Benefit UPS subscriber who superannuated/retired on or after 01/04/2025
By spouse By spouse
By subscriber (deceased subscriber already (deceased subscriber not availed
availed benefits) benefits)
Claim Forms Bl B3 B5
Lumpsum payout (1/10% of | Upon submission of claim Not applicable Upon submission of claim form and
last drawn basic pay + DA)|form and its authorization by its authorization by PAO, payable
for every completed 06[PAO, payable as on date of as on date of
months superannuation/retirement superannuation/retirement.
Final withdrawal amount|{Upon submission of claim Not applicable Upon submission of claim form and

(maximum 60% of IC or BC,
whichever is lower)

form and its authorization by
PAO, payable as on date of
superannuation/retirement.

its authorization by PAO, payable
as on date of
superannuation/retirement.

Monthly Admissible Payout

Upon submission of claim
form and its authorization by
PAO, payable immediately
after date of
superannuation/retirement
under FR 56 (j). In case of
voluntary retirement payable
from the deemed date of
superannuation.

Upon submission of claim form and
its authorization by PAO, Monthly
Family Pay-out (60 % of monthly
payout to subscriber), payable
immediately after demise of
subscriber.

Adjustment of excess monthly top
up paid for subscriber upto the date
of commencement of family
payout, if any, shall be made

Upon submission of claim form and
its authorization by PAO, Monthly
Family Pay-out (60 % of monthly
payout payable to subscriber),
payable immediately after demise
of subscriber.

Arrears upto date of
commencement of Family Payout
(including arrears of monthly
payout payable to subscriber)

Excess, if any, of Individual
Corpus vis-a-vis Benchmark
Corpus

Upon submission of claim
form and its authorization by
PAO, payable as on date of
superannuation /retirement.

Not applicable

Upon submission of claim form and
its authorization by PAO, payable
as on date of superannuation
/retirement.
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p{@ Generic Process followed in processing and release of UPS benefits

Submission of claim form by Subscriber/legally wedded spouse as on date of superannuation/retirement of subscriber
Certification of employee’s Pay and Qualifying service by DDO based on certification by HOO
Determination of IC and BC - Generated in the CRA system based on the subscriber data available in CRA system.

= LN =

Up to 31.03.2025, NPS Tier-I balance equals BC, if invested in ‘Default Option” and no partial withdrawals or voluntary
contributions are made.

5. If employee has exercised choice of PF/Investment after 01.04.2019, BC, will be calculated as if the contributions in PRAN were
made under NPS default pattern. In such a case if the IC is less than BC, proportionate payout would be admissible.

6. Calculation of Lumpsum based on last pay and completed 6 months of service.

7. Calculation of Assured Payout based last 12 months Average Basic Pay and qualifying months divided by 300. If resultant is less
than 10,000 the same should be ignored and considered as 10,000. Thereafter, IC/BC to be applied for deriving admissible payout.

8. Calculation of Admissible Payout based on percentage of corpus withdrawn from NPS Tier-I after superannuation and reduction of
assured payout by the same percentage of withdrawals made after superannuation.

9. Replenishing the current value of amount withdrawn from NPS Tier-I after superannuation to be eligible for higher Admissible
Payout or Assured Payout.

10. Calculation of DR on admissible payout

11. Calculation of top up amount based on calculated payout (assured or admissible) reduced by the representative annuity amount
derived from corpus annuitized with the representative annuity rate declared by Authority.

12. Calculation of arrears for lumpsum and top up and calculation of simple interest on arrears at PPF applicable rates upto the
previous month of submission of claim forms.

13. UPS Order issuance by PAO to NPS Trust and employee
14. Release of payments by NPS Trust to employees

Pension Fund Regulatory and Development Authority
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;{&’ Details of UPS Payout Order

PSP | Payout for
Py Government
(4N Employees

The benefits payable to a UPS Subscriber will be recorded by the respective PAO in a UPS Payout Order as provided in Form B1, B2, B3, B4, B5 or
Bé6(as applicable), and will be sent to the National Pension System Trust through CRA system for authorisation of release of benefits.

A copy of such UPS Payout Order will also be sent to the UPS Subscriber or the legally wedded spouse as on date of superannuation/retirement
(as applicable).

The UPS Payout Order shall include the following details:

X/

% details of UPS Subscriber including particulars of legally wedded spouse as on date of superannuation/retirement of such subscriber as
appearing in the service records

% the period of qualifying service determined by the Head of Office,

% Details of joint bank account of the UPS Subscriber and legally wedded spouse as on date of superannuation/retirement;
% final withdrawal percentage (up to a max 60%) of IC or BC whichever is lower.

% Top-up amount (Monthly family pay-out - 60 % of top-up amount payable to subscriber)
Details of benefits applicable under UPS lumpsum payment;

% value of individual corpus and benchmark corpus as computed by the CRA in its system;
% assured payout

% admissible payout;

% family payout;

» applicable dearness relief.

the date of commencement of admissible payout to subscriber; and

such other details as may be determined for facilitating payments.

Pension Fund Regulatory and Development Authority
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Eyr@ Common Grounds for Rejection of UPO by NPS Trus

nifi Payout for
Py Government
(42,11 0 Employees

St Grounds for Rejection St Grounds for Rejection
No. No.
Joint Account Non-Compliance Service D a‘te Dlscr.epancy s
1. : e . . 5. Qualitying service date before joining date
* Joint account details missing for married subscribers o : .
Qualifying Service uploaded without proof
Dearness Allowance (DA) Issues Bank Account Mismatch
» ['DA entered as percentage instead of amount 6. I Discrepancy between Form and cancelled
~ [Incorrect/higher DA percentage without documentary| = | cheque/bank proof
proof « Name Mismatch in KYC details, PRAN Details and
Bank Details
Unclear or Incomplete Document Uploads
KYC Documentation Errors * Blurred/merged joint photos
o Address mismatch between KYC and Form B2 7 | Illegible specimen signature
~ | Discrepant address entry in CRA system for offline "~ | Incomplete KYC (e.g., one side of Aadhaar)
cases » Blurred/cropped bank documents
* Only partial Form B2 uploaded
Employment Details Inadequate
4 [ Missing document with DoJ or length of service
~ | Incomplete/unsigned Form B2 uploaded
* Irrelevant documents (ID cards, offer letters) uploaded
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NPS Vs. UPS, an indicative tabulation

ifi Payout for
Py Government
(4N Employees

Parameter National Pension System(NPS) Unified Pension Scheme (UPS)
Eligible employees Central Govt. employees wef 01.01.2004 - Central Govt. (new joinee 01.04.25)
- Existing NPS subscriber of Central Government and -
NPS Retirees upto 31.03.3025
Employee Choice -Mandatory (upto 315t March 2025) Choice between NPS and UPS to be exercised
-Choice between NPS and UPS
Contribution to PRAN 10% employee +14% employer of 10% employee +10% Government (Basic + DA)
Basic + DA
Pool Corpus NA - Contribution of 8.5% of Basic + DA
- Transfer of IC at superannuation
Choice of Pension Fund YES (Once in a year) SAME as NPS
Choice of Investments YES (Two times in a year) SAME as NPS
Pattern
Partial withdrawal YES SAME as NPS
(after 3 years, max. 3 times. 25% of self)
Voluntary contribution YES YES
Taxation EEE status Tax exemption as available to NPS

(as per CBDT OM Dated 02.07.2025)

Pension

Fund Regulatory

and Development

Authority
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NPS Vs. UPS, an indicative tabulation

Parameter

National Pension System(NPS)

Unified Pension Scheme (UPS)

Lumpsum Payment

NO

1/10t of (last Basic +DA) for each completed 6
months of service

Assured Payout Amount

NO - Based on accumulated corpus
(40% mandatory annuity purchase)

YES - 50% average of last 12 months Basic Pay
subject to completion of 25 years of service and
IC=BC and no final withdrawal.

Minimum Payout NO Rs 10,000 + DR subject to 10 years of service and
IC=BC
Dearness Relief on Payout NO YES.
Lumpsum/final Withdrawal | Yes- up to 60% of the total corpus | YES, up to 60% of individual corpus with reduction
at superannuation in payout
Death of employee (receiving Depends on annuity plan Spouse will receive 60% of payout received by
payout) purchased employee
In Service - OPS benefit with return of OPS benefit with return of employee contribution
Death/Invalidation of employee contribution and growth and growth
Employee or
NPS Benefit
Annual Life Certificate Yes - taken by ASPs from YES - to be submitted in system (CRA)
subscribers

Pension

Fund Regulatory

and Development

Authority
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NPS Vs. UPS, an indicative tabulation

Parameter

National Pension System(NPS)

Unified Pension Scheme (UPS)

Lumpsum Payment

NO

1/10t of (last Basic +DA) for each completed 6
months of service

Assured Payout Amount

NO - Based on accumulated corpus
(40% mandatory annuity purchase)

YES - 50% average of last 12 months Basic Pay
subject to completion of 25 years of service and
IC=BC and no final withdrawal.

Minimum Payout NO Rs 10,000 + DR subject to 10 years of service and
IC=BC
Dearness Relief on Payout NO YES.
Lumpsum/final Withdrawal | Yes- up to 60% of the total corpus | YES, up to 60% of individual corpus with reduction
at superannuation in payout
Death of employee (receiving Depends on annuity plan Spouse will receive 60% of payout received by
payout) purchased employee
In Service - OPS benefit with return of OPS benefit with return of employee contribution
Death/Invalidation of employee contribution and growth and growth
Employee or
NPS Benefit
Annual Life Certificate Yes - taken by ASPs from YES - to be submitted in system (CRA)
subscribers

Pension

Fund Regulatory

and Development

Authority
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p{@ Weblinks of Important Documents of UPS e SRS
S. Important Documents on Weblinks
No. Unified Pension Scheme (UPS)
1 | Government of India Notification on UPS https:/ /financialservices.gov.in/beta/sites /default/files /2

025-02/ Gazette Notification.pdf

(Website of Ministry of Finance)

2 |PFRDA (Operationalization of UPS as an| https://www.pfrda.org.in//MyAuth/Admin/showimg.cs

Option under NPS) Regulations, 2025 htmI?ID=3484
(Website of PFRDA)

3 | UPS Calculator https:/ /npstrust.org.in/ups-calculator
(Website of NPS Trust)

4 |FAQs on UPS https:/ /pfrda.org.in/index1.cshtml?lsid=2441
(Website of PFRDA)

5 | Forms (Online & Offline) and SOPs under UPS | https://enps.nsdl.com/eNPS/UPSOnlineMigration.html

(Website of CRA) www.npscra.nsdl.co.in/ups.php

Pension Fund Regulatory and Development Authority


https://financialservices.gov.in/beta/sites/default/files/2025-02/Gazette_Notification.pdf
https://financialservices.gov.in/beta/sites/default/files/2025-02/Gazette_Notification.pdf
https://www.pfrda.org.in/MyAuth/Admin/showimg.cshtml?ID=3484
https://www.pfrda.org.in/MyAuth/Admin/showimg.cshtml?ID=3484
https://npstrust.org.in/ups-calculator
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https://enps.nsdl.com/eNPS/UPSOnlineMigration.html
http://www.npscra.nsdl.co.in/ups.php

Pz Social Media Weblinks of Important Videos on UPS- s giv:fm::m
pl’&] Pls Follow :
S. Important Vidéos on Weblinks

No. | Unified Pension Scheme (UPS)

1 Instagram https:/ /x.com/PFRDAOfficial /status/1933466227843678382

https:/ /www.linkedin.com/feed /update /urn:li:activity:733923216207797

2 Linkedin 4529
https:/ /www.facebook.com/share/p/1Af9hfuEpf/
3 Facebook * * *
https:/ /youtu.be/vNipWpflPZc?si=eln]Zriad]xMlo01
1 minute video on UPS:
4 YouTube https://www.youtube.com/watch?v=n0lthWXnuOw

Pension Fund Regulatory and Development Authority
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Change is growth

The DDOs are required to access CRA website (www.cra-nsdl.com) and click on the hyperlink “Reset
Password” on home page to generate instant I-PIN.
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fe)
=
—
walll iy
L

=etired Life ka sahara, NPS haniara
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The User is required to select ‘Instant Reset I-PIN’ option as shown below

Change is growth

Reset Password

= Modal Office Generate OTP
Enier Caplcha ™
o+ A [ o
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The User is then required to provide the DDO Registration number followed by two zeros (e.g. if
DDO Reg is ‘ABC012345D' then the User ID would be ‘ABC012345D00") and click on ‘submit’.

&Y NSDL e-GoV & o protean National Pension System (NPS)

Change is growth

Steps/Process to Reset Password for Nodal Offices

(U Reset Password using secret question @ Instant Set/Reset Password

» Reset Password

® Nodal Office O Generate OTP

Userld * [cevoooooeo |

Enter Captcha™
21+8= )
[ subent J{ Reset |

Home
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On submission of User ID, the User is required to provide some basic information like DDO
registration number, name of the person, designation, etc.

&Y NSDL e-GovV i ow Oprotean National Pension System (NPS)
Change is growth
» Resetl-PIN
* Mandstory Fields
User ID ce\CTJoo
Entity Reg. No.* [CeWV00000aK00 ]
Name of the Person® [AAA | [ [
First Name * Middie Name Last Name
Designation * [oD) ]
Office City ] l
Registered Email
Address™
Email AddressforPIN [ ]
mailer
Pin Code™ [400004 |

New Password®
Confim Password*

S0
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After submission of the details, CRA system will display a confirmation screen which the User is
required to confirm.

Change is growth

(» Reset Password Confirmation Screen

User 1D COVXOGO00
Entity Reg. Mo. COVXONE
Mame of the persan ARA

Designation DD

Esg;zgesred Email xXyz@xyz.in

Pin Code 400004

Canfirm

Retired life ka sahara, NPS hamara
Home | Contact Us | System Configuration / Best Viewed | Entrust Secured | Privacy Policy | Grisvance
Redressal Policy
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Once the request is confirmed, an Acknowledgement number is generated. The print of the
Acknowledgement needs to be taken and the same needs to be submitted to the associated Nodal
Office for authorizing the request of reset of IPIN.

Change is growth

(» Reset Password Confirmation Screen

User ID CEWVIOOOOC00 1_|
Entity Reg. No. CEVXOOOOEB

Mame of the person AAA

Designation DD

Registered Email Address XYZ(E@EyZ.in

Pin Code 400004

Reset Password request has been successfully initiated

Captured Timestamp 26/0472025 10:56

Retived life ka sahara, NPS hawara
Home | Contact Us | System Configuration / Best Wiewed | Entrust Secured | Privacy Policy | Grievance
Redressal Policy
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The DDOs are required to login into CRA website (www.cra-nsdl.com) with existing User ID and
Password and enter Captcha and Submit.

o Activate Tier Il Account  Freae o My User ID/PRAN & Password is confidential & not 1o be
sed
'd shouk! be compiex and not commonly used text or

g « | need 10 keep changing my password regulary

FATCA Compliance
 som J

Al ipaia Ressl Password PIN for aNPS Henlinstrections for Loon
Annuity Quotes

K

Nodal Offices / Other Intermediaries

& Subscriber Consent 1o share contact details with ASP ®1.PN - Digital Certificate
User ID 123400
Password nersanns
ﬁ Subscriber Registration/Photo-Signature Modification Request Enter Capicha 8 4 + 3 - 8T

| understand that
Status using Receipt Number
» My User ID/IPRAN & Password is confidential & not to be

vord should be complex and not commonly used text or
number.

ef] ) (D

My Withdrawal Utility « | nead fo keap changing my password regularly
 swont)
“ PRAN Card Dispatch Status Reset Password Heip/instructions for Login

Grievance / Enquiry Status

B

Retired Life ka sahara, NPS hawara
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The CRA System shall prompt for the Aadhaar number as displayed below. The User will enter the
Aadhaar number, check the declaration box and click on submit.

» Kindly share below Aadhaar details

useri:[___P

Aadhaar Number

€| herety uncerstancauthorze Frotean eGov Technoioges Ltd as CRAto

1. Use my Aadhaar detals for Nabonal Pension System (NPS) and authenticate my identty through the Aadhaar
Authenicaton system (Aadhaar based o KYC services of VIDAI) in accordance with the provisions of the Asdhaar
Targeled Delivory of Financial and other Subsidies, Benelits and Services) Act, 2015 and the alled rules and regulatons
notifed thereundes

2 Use my Demographic detatls (Name, Gender and Date of Birth) and OTP for authenticating my ideniity through the
Aadchaar Authentication sysiem for obtaning my e-KYC through Aadhaar bazed &-KYC services of UIDA)

3. | understand that the AaChaar Cetads (physical and / or Agital. a3 the Case Mayde) submeted f0r avaling Services under
NFS will D¢ maintaingd In NPS 1l Ihe tme e account’User 1D 5 nOt INACive In NFS or the Iimelrame Ce0ded by PFRDA
the reguiator of NPS. whichever &5 later
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System will validate the Aadhaar number and ask for additional details (in case the same Aadhaar is
not linked to the same User ID) as displayed below

- Enter Aadhaar Details

Aachasr Number

Name ~

Date of Birn ~ 2
Mobide Number ~ -91

Sender ~ SELECT ~

Documet Type ~ SELECT ~

UPIoed document : (Ceses 5] ie e chosen C= &
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The User shall enter the Name, Date of Birth, Mobile Number and Gender as recorded in Aadhaar. It

is mandatory to upload at least one or all of the following documents (as per the requirement of the
approving office) with maximum size of 5SMB.

» Appointment letter
» Authority letter
» ldentity Card

On submission of details, an OTP shall be delivered to Aadhaar registered mobile number and the
user needs to enter the OTP as displayed below

Kindly share below Aadhaar details

TP —

Aadhaar Number XOOOOOX2936

Enter OTP* Resend OTP

St

Note: OTP will be sent on Aadhaar Registered Moblie Numbder
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On submission of OTP and successful data verification, Acknowledgement number shall be
generated and request shall be submitted for authorization

> Nodal Officer details

Your request has been submlied successiully

Acknowledgement Number 1000000008
Entity Reg No

Entity Name

Date of Request Submission 2024-02-23 1825 48
Reques! Status P

thorizing Nodal office ( _ e 4 e e b

AL g

Once submitted the message will be displayed that “Your request has been submitted successfully”.
Further, this request has to be authorized by the respective oversight office
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Process of Migration to UPS

Request Initiation by Subscriber (Online Mode)
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. £ chifei Lps

The Subscriber needs to go to the link https://enps.nsdl.com/eNPS/NationalPensionSystem.html| and
click on NPS To UPS Migration under the Unified Pension Scheme menu.

Nagional Pension System (NPS) « Acal Pansion Yojana (APY) «  Swavalamban v
Register for LIPS
NPS 10 UPS Migration
Clairn Exit Benefizs (For

Central Gove. Subscribers
retiing by 31-Mar-25)

Invest to Secure

our retirementk4

Save taxes
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. £ chifei LIPS

The Subscriber needs to provide his/her PRAN and DOB details and enter the captcha and click on
verify PRAN.

Migrate to UPS
(For existing Centrol Govt. Subscribers)

Permanent Retirement Account Number (PRAN)

110000510240

Date of Birth (DD/MM/YYYY)

11980

Request OTP through
® SMS Email
Add and Enter Captcha

rmerly NSDL e-Governance Infrastructure Limited
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Process-of Shifting to UPS

A One-time password (OTP) will be sent on either mobile number or Email ID of the Subscriber,
which has been registered in CRA. The Subscriber will be required to enter the OTP in the given
box.

OTP Verification

An OTP has bean sant 19 your registered
Mobile number SR1*+eseis ) Fiease ent
it below

Mabile OTP

Resend in;: 8552
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. £ chifei LIPS

On submission of OTP, declaration to be provided by Subscriber and click on “Proceed to e-Sign”
option.

NPS to UPS Migration Declaration

|, Dileep Rajendra Mahato Son/Daughter of Mr./Mrs. ABCD being a subscriber of NPS as on 01/04/2025 with permanent
retirement account number (PRAN) 110197055609 ,having read and fully understood the provisions of Unified Pension
Scheme (UPS) as notified by Central Government vide notification F. No. FX-1/3/2024-PR, dated 24/01/2025 and PFRDA
(Operationalisation of Unified Pension Scheme under National Pension System) Regulations, 2025 as amended from time
to time, and being eligible to opt for Unified Pension Scheme, do hereby exercise the option to be covered under Unified
Pension Scheme (UPS).

Further, | hereby acknowledge thot this option exercised by me shall be final and irrevocable.

| authorize the CRA, NPS Trust or any other entity connected with UPS to collect and share data / details of my necessary
personal information for the purpose of the said scheme regulated under the PFRDA Act, 2013 and the relevant regulations
natified thereunder.

Date: 24/03/2025
Name: Dileep Rajendra Mahato

@ PROCEED TO eSIGN
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Subscriber must complete e-Sign verification by submission of Virtual Identification (VID- 16 digit no)
/Aadhaar details. On entering the VID/Aadhaar details, the Subscriber needs to select the tab “send
oTP".

O protean

National Pension System Trust has requested to Digitally sign the document
Transaction ID: UKC:eSign:2520:20250312153922241 dated 2025-03-12715:39:27
| English v| | Py audio Stop auto

Please click on the checkbox and enter Aadhaar/Virtual ID

I hereby authorize Protean eGov Technologies Limited (formerly NSDL e-Governance Infrastructure Limited) to

1. Use my Aadhaar / Virtual [D detalls (as apphcable) eSigning the registration document / service req undar i msion System (NPS)/Atal
Pension Yojana (APY) for/with National Pension System Trust and authenticate my identity through the Aadhaar Authentication system (Aadhaar based e-KYC
services of UIDAI) in accordance with the provisions of the Aadhaar (Targeted Delivery of Financial and other Subsidies, Benefits and Services) Act, 2016 and the allied
rules and regulations notified thereunder and for no other purpose.

2. Authenticate my Aadhaar / Virtual 10 through OTP or Biometric for authenticating my ientity through the Aadhaar Authentication system for obtaining my e-KYC
through Aadhaar based e-KYC services of UIDAI and use my Photo and Demographic details (Name, Gender, Date of Birth and Address) eSigning the registration
document / service req under lonal ion System (NPS)/Atal Pension Yojana (APY) for/with National Pension System Trust .

3. 1 understand that Security and confidentiality of personal identity data provided, for the purpose of Aadhaar based authentication Is ensured by Protean eGov
Technologles Limited and the data will be stored by Protean eGov Technologies Limited till such time as mentioned in guidelines from UIDAI from time to time.

VID/Aadhaar;

=

SEND

CINSDL e-Gov is now Qprotean

0 generate Virtual I

to generate Virtual ID in $eu of Aadhaac
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OTP will be sent to the Subscriber on his/her mobile number registered with Aadhaar. The Subscriber
needs to enter OTP and click on verify OTP.

0 protean

National Pension System Trust has requested to Digitally sign the document
Transaction ID: UKC:eSign:2520:20250312153922241 dated 2025-03-12T15:39:27
| English v| | Play ausio Stop audio

Ploase click on tha chackbox and entar Aadhaar/Virtual 1D
1 hereby authorize Protean eGov Technologies Limited (formery NSDL e-Governance Infrastructure Limited) to
1. Use my Aadhaar / Virtual 1D detalls (as applicable) eSigning the registration document / service req under 1 fon System (NPS)/Atal
Pension Yojana (APY) for/with National Pension System Trust and authenticate my identity through the Aadhaar Authentication system (Aadhaar based e-KYC
services of UIDAI) in accordance with the provisions of the Aadhaar (Targeted Dedivery of Financial and other Subsidies, Benefits and Services) Act, 2016 and the allied
rules and regulations notified thereunder and for no other purpose.

2. Authenticate my Aadhaar / Virtual ID through OTP o¢ Biometric for authenticating my identity through the Aadhaar Authentication system for obtaining my &-KYC
through Aadhaar based e-KYC services of UIDAI and use my Photo and Demographic details (Name, Gender, Date of Birth and Address) eSigning the registration
document / service under Nati jon System (NPS)/Atal Pension Yojana (APY) for/with National Pension System Trust

3.1 understand that Security and confidentiality of personal identity data provided, for the purpose of Aadhaar based authentication is ensured by Protean eGov
Technalogies Limited and the data will be stored by Protean eGov Technologies Limited till such time as mentioned in guidelines from UIDAI from time to time.

ENTEROTP: -

=

INSDL e-Gov is now 0 protean

Success! otp sent on registered mobile/emad id,

Bl cbs vk s “Sadorrdt” oo srv arair oo S Wadranh” ow “Rarb” busbirem
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Process-of Shifting to UPS

On successful verification, shifting request will get captured successfully and acknowledgement number
will be generated

NPS to UPS Migration Confirmation

NPS to UPS Migration request
Initiated succesfully

PRAN 110117060766

Name of the Subscriber Ashwin Vijay Limaye

Acknowledgement Number 51203202518104567

Acknowledgement Date 12/03/2025

| DOWNLOAD e SIGNED MIGRATION FORM I

The Subscriber can download e-Signed Subscriber shifting form (Migration form) from NPS to UPS for
future reference.

rmerly NSDL e-Governance Infrastructure Limited
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Process of Migration to UPS

Request by Subscriber (Offline Mode)
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Subscriber shall download and fill the Form A2 - UPS Subscriber Migration form - Government Sector

and provide it to DDO for request initiation in CRA.

UNIFIED PENSION SCHEME (UPS) - SUBSCRIBER MIGRATION FORM - Government Sector

[See Regulation 4 ]
Exercise of Option by an eligible Central Government employee presently subscribed to National Pension System (NPS) For
being covered under Unified Pension Scheme (UPS)

Protean eGov Technologies Limited (formerly NSDL e- Governance Infrastructure Ltd.)

.1 A B 111 = | L€=7 D L L (U - | 11- 35
subscriber of NPS as on 01/04/2025 with permanent retirement account number (PRAN) ..o
having read and fully understood the provisions of Unified Pension Scheme (UPS) as notified by Central Government vide
notification F.No. FX-1/3/2024-PR dated 24/01/2025 and PFRDA (Operationalisation of Unified Pension Scheme under
National Pension System) Regulations. 2025 as amended from time to time, and being eligible to opt for Unified Pension

Scheme, do hereby exercise the option to be covered under Unified Pension Scheme (UPS).

I authorize the CRA, NPS Trust or any other entity connected with UPS to collect and share data / details of my necessary
personal information for the purpose of the said scheme regulated under the PFRDA Act, 2013 and the relevant regulations

notified thereunder.

Signature / Thumb Impression® of Applicant
(*LTl in case of males and RTI in case of females to be
provided. Toe impression in case no hands)

Place :

Date [ | [ [ [ [ ][]

(To be filled and certified by the DDO based on Service records)

Employment Details (At the time of exercise of UPS option)

Employee Code/ID

(Qualifying Service as defined in Regulation 2(k) read with

Date of commencement of qualifying service | | ‘ ‘ ‘ I I |
Regulation13)

Current Month Basic Pay

Non-Practicing Allowance (NPA), if applicable

Schedule date for next increment | | | ‘ ‘ I I |

Signature & Name of DDO Signature & Name of PAO

DDO Reg, No. PAO Reg. No.

Date : Place: Date : Place :

Note/Instruction:

*  The duly signed copy of this Form shall be kept DDO in employee’s service record and a copy of the same shall be
provided to the employee for his record.

+  DDO shall input the Head of Office verified data in the Central Record Keeping System and in case of physical submission
of form by the subseriber, the DDO shall upload a copy of this duly signed option form. PAO shall authorise and approve
the option exercised by the subscriber in the CRA system through their login.
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Subscriber Registration in UPS

PRAN Generation (New recruits joining Central Govt. from 1-Apr-25)
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The Subscriber needs to go to the link https://enps.nsdl.com/eNPS/NationalPensionSystem.html| and
click on Registration for UPS under the Unified Pension Scheme menu.

O protean Unified Pension Scheme (UPS) v National Pension System (NPS) v Atal Pension Yojana (APY) v Swavalamban~  GDSv @ Login v

r UPS

Migrate from NPS to UPS

Claim UPS Benefits
(Retirees till Mar-25)

UPS Calculator
(For Retirees till 31-Mar-25)

Invest to Secure

our retirementfk*

Save taxes

"Protean is First &
Single Largest CRA
-Trusted by over

70 million+
Subscribers™
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Q1 1 1 i S
— 4 4
Initiate Process of UPS
Subscriber shall click on Register Now option. Registration X
(New recruits joining Central Govt. from 1-
Apr-25)
é Government Subscribers - Opting for UPS Date of Birth (DD/MM/YYYY)
IIOIIT —

]IIIDI * New recruits joining Central Govt. from 1-Apr-25

* Open Pension Account and get benefit of assured payout
Permanent Account Number (PAN)

* Easy and multiple registration options (Aadhaar, Digilocker etc.)

Mobile Number

Email ID
Details to be provided and click on begin registration
- DO B I give my consent to download my KYC Records from the
Central KYC Registry (CKYCR), only for the purpose of
= PAN => verification of my identity and address from the database
- M Obll e of CKYCR Registry. | understand that my KYC Record
includes my KYC Records /Personal information such as
= Ema il 1D my name, address, date of birth, PAN number etc.

BEGIN REGISTRATION

rmerly NSDL e-Governance Infrastructure Limited
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Subscriber Registration for UPS

Subscriber shall provide Aadhaar Number to get the OTP. OTP Verification
Subscriber to provide DDO name/ Reg Number. PAO and ministry details will ey
be auto Populated.

Mobile OTP

-— o
< New Subscriber Registration Email OTP
Your session will expive in 17:28 Resend in 0116
Register with
¥ Asdhaar
Decument with Digilocker
Select Option

® Aadhasr Number
Aadhaar Virtual ID
Addhaar Offine XML

Assocated ﬂ!Mle and disbursement
Category office (DDO)

CENTRAL GOVERNMENT v CGVZ9399S€.D00 FOR SLAMONITORS ,\]
Nodal Office details ]

ACK ID Generated

DDO Name PAD/DTO Name PRAO/DTA Name Ministry

MONITORING €000, CENTRAL WATER COMMSSION | | PR AO, MINISTRY OF WATER AESOUR! | GOVT. OF INDIA - WATER RESOURCES 1 1 205035

“Congratulations™

Aadhaar Number
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Subscriber to verify the details

{2 Verify Details

Name Y08

Dileep Rajendra Mahato 08/06/1987 Male

# Father's name Mother's name 1 am an orphan
Subscriber Titie I would like to print my Father's Name on PRAN Card
SHRI A\ GYANKUMAR

~SELECT-

o |
SMmr
KUMARI

Go paperiess : Email my Annual Statements

Address

RAJZNDRA NIWAS ROOM NO.2

NEAR JAMUNABAS

COMPOUND, DAVDI ROAD, ¢ %
GOLAWALL, DOMBIVLI =4

EAST, Thane - 421203

Your session will expire in 18:3%

N

Investment option to be selected

Investment options

) Defair LT Acthig

31.0%

BARX LIFE PENSIDN
FURD MANAGTRAENT
LINTED WPS TIER IV

34.0% I

A PENDON FURD
AN EMIENT
LIKATED SCHEME UPS
THR W

35.0% I

NP5 TRUST ARC . DSF
FEMSION FUND

AAMBGERS PRIVATE
LINMTED LIPS TIER IV
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Bank details to be provided

< Bank Details

Bank IFSE Code

HOFCODM0542

Yaar session wil exgire in 1810

Bank Name Bank Account Number

MDFC BANK

Re-enter Bank Azceunt Number

S00012608 1150

Select Account Type

§ SAVING ACCOUNT

CLRRENT ACCOUNT

| hereby declare thar my UPS Bank aceount ks my salary Bank accourtt and atieast cne salary has been credited

FATCA Details

FATCA Details
H IDI}‘H!( of indiy.

FATCAY

Countryof Tax residency

Tax identification Number

ANHETIING

City

DOMBIVLI EAST, THARE

18 ot US person

Address of Tax residency

Validiey

Tip Code

TIN Humbser issuing Country

State

MAHARASHTRA
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N

Personal details to be provided Mandatory upload of Appointment
letter

Personal Details
03 04
o Account
Your session wil expire in 11:49 Upload the following documents
Last 4 digic of Andhaar Place of Bath Country of Birth
6206 MUMBY INDIA v
Nationalty Date of joining Depantment
) APPOINTMENT/OFFER LETTER
INDUAN 2mnenw = WATER
Date of Superannustion Annust income Range Employee CodeND
e scom tie a0 a1 e ceray are ey
01122039 = 5LACTO 10 LAC v 00se
Basic Pay Post Pay Scale
5000 ENGINEER 5000060000
Group Service Date of commencement of qualifying service m
A v P v 20M2019 -
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Subscriber Registration for UPS

eSign to be done Generation of ACK ID

SMS will be sent to Subscriber

0 protean

National Pension System Trust has requested to Digitally sign the document
Transaction ID: UKC:eSign:3021:20250328122641979 dated 2025-03-28T12:26:47
English v | Play sudo Stop sudio \/

Please dick on the checkbox and enter Aadhaar/Virtual ID

1 hereby authorize Protean eGov Technologies Limited (formerly NSOL e-Governance Infrastructure Limited) to - . . e

1. Use my Aadhaar / Virtual 10 details (a5 applicable) eSigning the registration document | service req under National jon System (NPS)/Atal UPS Registration Request Initiation

Pension Yojana (APY) for/with National Pension System Trust and authenticate my identity through the Aadhaar Authentication system (Aadhaar based e-KYC i c I t

services of UIDAL) in accordance with the provisions of the Aadhaar (Targeted Delivery of Financial and other Subsidies, Benefits and Services) Act, 2016 and the allied IS Ump ete

rules and regulations notified thereunder and for no other purpose,

Your registration detaus has been submitted sucressfilly to asseciote

2. Authenticate my Aadhaat / Virtual 1D through OTP or Biometric for authenticating my identity through the Aadhaar Authentication system for obtaining my e-XYC Nodial office for opproval

through Aadhaar based e-KYC services of UIDAI and use my Photo and Demographic details (Name, Gender, Date of Birth and Address) eSigning the registration :

for/with .

document / service requests under National Penslon System (NPS)/Atal Pension Yojana (APY) for/with National Pension System Trust Full Name Acknow! - g Fumber
3. 1 understand that Security and confidentiality of personal identity data provided, for the purpose of Aadhaar based authentication is ensured by Protean eGov DILEER Numbaer Generation Date

Technologies Umited and the data will be stored by Protean eGov Technologies Limited till such time as mentioned in guidelines from UIDAI from time to time.

E RAJENDRA 11205035 10350328
MAHATO
ENTEROTP; | ==

INSDL 0-Gov 15 now Q protean

Success! otp sent on registered mobile/email i,

Subscriber shall provide the ACK ID to
DDO for verification in CRA
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Process of Shifting to UPS

Request Verification by DDO & Authorization by PAO
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Process-of Shifting to UPS

If Subscriber provides UPS Migration Forms (Form A2) to DDO then DDO to initiate request
by loging into www.cra-nsdl.com

DDO user (henceforth known as maker) is required to login into the CRA system (https://cra-
nsdl.com/CRA/) using the User ID and password.

FTrwced 1agan

e Rt Paees) 34 b s PR tidecien; e Lo

Naodal Officas / Other Intermedaries

COVOTE4 209

‘‘‘‘‘‘‘‘‘ .

3G+8:="

He a0 1 Loon

Exast Pamneced

rmerly NSDL e-Governance Infrastructure Limited



http://www.cra-nsdl.com/

protean

Change is growth

. £ chifei LIPS

The maker needs to click “Unified Pension Scheme” menu and click on option
“migration to UPS.”

l L Ve

Moicoree lepwnng aned Dntararg Ofcer < GV NUSAS

£Y NSDL e-Gov . .. Oprotean National Pension System (NPS)

Change 1y growth
36 Mo 2054 foew | Lopout

1halml Vs aas: WTemas Fles Maing Wi CxA

limwvasan el Ml awel Segerd R L T B Aslrwiiw Nrgamd et Mub dramn s

WOSCOReE L0 CErdi il NeCOnbttosy Ages y

ALK D 10w 2 af Bt Cham 1Dn Ay g aw wien

SeLacrter | WELAMS 1D Sathane e arraty 5 e 3w of Ea2 TD vew MTaty GUOIRR. eane ek here View Ansusy Oaomes

PrRDA has t3sued an Advaary for Streaminring of ansiing of Exit cases. For detais clics hare

s, w‘m'“.“‘ o

Ll L Iy S T

etired L 1 sahare, NPS hama =

Sy Configuraton | Basd Vigewnd | Erdrasd Saneed | Msecy Faloy | Qewvesos Ned s ®etes

Horwg | Comteet Uy
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. £ chifei LIPS

The maker needs to select ‘Initiate’ option and enter PRAN and click on ‘Submit’
button.

G protean Mational Pension System (NPS)

el H e e K 10 MBS M

NPS to UPS Migration
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nitimts Migradion
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Process-of Shifting to UPS

On clicking ‘'Submit’ button, personal details and certain employment details of the
subscriber already registered in the CRA system will be populated in the screen.

Initiation of NPS to UPS Migration

O (O

It is the responsibility of the DDO to
verify the eligibility of the Subscriber
to migrate to UPS and also ensure
that the details entered are as per
the service records.
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Process-of Shifting to UPS

Once the maker clicks on submit, acknowledgement number will be generated and will
be displayed on the screen with the status as ‘The request for NPS to UPS migration is

raised and pending for verification

Under request status view option, status
of request initiated by DDO can be viewed
either on the basis of date range or
PRAN/Acknowledgement no. The Status
screen of the request initiated by DDO is
as follows
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Process-of Shifting to UPS

Once the maker clicks on submit, acknowledgement number will be generated and will
be displayed on the screen with the status as ‘The request for NPS to UPS migration is
raised and pending for verification

Under request status view option, status
of request initiated by DDO can be viewed
either on the basis of date range or
PRAN/Acknowledgement no. The Status
screen of the request initiated by DDO is
as follows
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Process of Shifting to UPS

Request verification by PAO
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Process-of Shifting to UPS

PAO user (henceforth known as verifier) is required to login into the CRA system

(https://cra-nsdl.com/CRA/) using the User ID and password.

Sutiseriber Regutration/Photo-Signature Moditcation Request

Status using Receipl Nurstes

PRAN Casd Dispatch Status

Ragat 108 for aNPS for Logn

Nodal Offices / Other Intermediaries
® PN Digtta Certificate
User 10 1001003185

Enler Capicha 9 &3 6=

| uncerstand that.

« My User IVPRAN & P,
« Password should
numbes

Resetl Payyword
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The verifier needs to select “Unified Pension Scheme” menu and click on option
“migration to UPS.”
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Process-of Shifting to UPS

The verifier is required to select verify options and enter PRAN/ Acknowledgement
details and click on submit button.

NPS to UPS Migration
Initiate - Varity AU View Raquast Status

Authorize MI{JI’JTIGP‘I

Permanent Retirement Account Number [PRAN)* 110189498890

Acknowledpgement No* :
From Date~

To Date*

=
Acknowiedgement No | PRAN Initiation Date | initiate By E— -] Verified By Status Action
-

INITIATED BY
51803202518104579 110189498800 | 18-Mar-2025 CGVOOT043B00 DDO ApnrovaiBeisct
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Process-of Shifting to UPS

On submission, the search records will be displayed on the screen. Once the verifier

clicks on “Approve/Reject” link, all the details of a request will be displayed on the
screen

NPS to UPS Migration

PELAM 000 AR R0 SUBSC IS ER MARME:  GANESH ANIL PATI
A Mamel  PWOOFFEECE FACH Fleg Mo 20014
mres O R (W) MY TN GO0 0438

ra Voot e
e e
(e o
o
b - —— ¥ ¥ e - a
" . Adboeance | NPA
- " v
Necule date for nest i -
- - -
— — - - = - = _— -
. ¥ rnea e = s - rai - s .
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Process-of Shifting to UPS

The verifier can view the A2 form uploaded by the maker (DDO). Verifier needs to
verify the employment details.

In case of Rejection, the
verifier needs to select
the rejection category
as “employment details”
and provides remarks
and click on reject
button

account) to UPS account.®

Flow View

DO Indthator Nodal Verfer Modal Authorizer omnip eted
120080262 CGVM 043800 18-03-2025 Modal Initiator REQUEST RAISED
I Accept - Reject
Rejecton Category” Empioyment Cetasks -
EMPLOYMENT DETAILS NOT

Remarks* MATCHING WITH EXISTING RECORDS
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Process-of Shifting to UPS
In case, the details are correct, the verifier needs to select ‘Accept’ option and click
on Approve button.

Declaration
Subscriber has exercised, irmevocable, option to subscribe to Unified Pension Scheme [(UPS) notified by Gol vide their notification F

No. FX-1732024-PR. dated 24-January-25, and agree to shift NP5 Corpus (employee’s and employer's contribution under Tier-

account) to UPS account.*

Flow View

e [-r——

OO Imitiatar MNodal Verfier Nedal At
crt 10 | Um0 o Acton Taken | omcon Ctogory | et
120080262 CGVIT43B0D 18-03-2025 Hodal Initiator - REQUEST RAISED
= Accept Reject

- |
|
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On selecting the Approve button, the confirmation screen would appear where
verifier has to select either proceed or cancel button.

Do you want 1o Proceed 7

B o
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By clicking on “Proceed’ option, the request will get verified and the status will be
updated as ‘The request for NPS to UPS migration is pending for authorisation’

UPS Migration

Acknowiedgement Number 51203202518104561
Acknowledgement Date 12-Mar-2025
PRAN T 37060524

Subscriber Name SOHAM SAMIR MA.JI

The request for NPS to UPS migration is pending for authorisation,

o=
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